
. THESAUHATI HIGH COURTATGUWAHATI
(HrGH couRT oF ASSAM: xa6apqxp; lajiflpa1alftfilffiHAl PRADESH)

CORRIGENDUM
Dated: Guwahati, the 18b of Apnl, 2024

NO' HC'WI-1O0(Pt.WU)/2O10/3731/A ### In partial modification of this Registry,s eartier
Notification ilo. Hc.wr-1oo(ft.vrlr)/2o10lg46glA dated 03-04-2024, regarding nomination
of Judicial fficers to participate in the'workshop on Judgment wrtting - scheduled to be held
from 27.(x.-2o24 to 28.04.2024 at the National Judicial Academy. Bhopal, the designation of
smti Mallika Dutta be read as principal Judge, Family cour! t{albari instead of Member ,
MACT, Kamrup, Amingaon.

The other conditions of the Trainrng wirr remain as same as it was earrier notified.

By Order,

Sd/- S.Dhar
REGISTRAR (JUDICIAL)

Memo No. HC.Wr-1O0(ft.WIr)/2O10/3732_42/A Dated: 18_04_2024
Copy forwarded for information & necessary action to:

1' The Honble Director, Nationar Judiciar Academy, suraj Nagar po, Bhopar - 462044,
Madhya Pradesh.

2' The L.R. & secretary to the Govt. of Assam, Judiciar Department, Dispur, Guwahati,
Assam.

3' The Principar Accountant Generar (A&E), Assam, Bertora, Guwahati, for information and
neceasary action.

The Offi@r is ptad on depubtion for te ptogram on @ndition that
(a) fl'e offi@r wiil be trcated as on duty during rhe training period & (b) they
wll be entiild T,A. & D.A. as admissible under the Rul6.

4. The Registrar (Admin./Vigilance/Esstt.), Gauhati High Court, Guwahati.
5' The Registrar-cum-principar secretary to Hon,bre the Chief Justice, Gauhati High court,

Guwahati.

6. The District & sessions Judge, Narbari. He is requested to inform the fficer accordingry.
7' smti' Mallika Dutta, principar Judge, Famiry couft, Narbari, for information.
8. The Project Manager, Gauhati High Court, Guwahati.



(He is rquested to upload the Notiftcation immdiately to the olficial

website of the Gauhati High Coutt Guwahati).

9. The Administrative Officer, Judicial Academy, Assam with a request to place the

Notiflcation before the Hon'ble Director, Judicial Academy, Assam.

10. The Private Secretary to Hon'ble Mr. lustice I.4anash Ranjan Pathak, Gauhati High Court,

Guwahati for his Lordship's kind information.

11. The CA to the Registrar General, Gauhati High Court, Guwahati.
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